
Department Government Date of

receipt

Amount Claimed Amount of claim 

admitted

% of voting

share in 

CoC, if 

applicable 

1  Income Tax Department, 

ITO Ward 3(3)(1), 

Ahmedabad  

Government of India 10-08-2026 6,42,57,900.00                 0 NA NA NIL 6,36,45,920.00      -                            

6,42,57,900.00                 0 - - -                             6,36,45,920.00      -                            

Annexure 7

Name of Corporate Debtor: Capbridge Venture LLP;  Date of Commencement of CIRP: 30.07.2026 List of Creditors as on 20.08.2026

No

Amount of

contingent

claim

Amount of any

mutual dues,

that may be 

setoff

Amount of claim 

under

verification

Amount of

claim not

admitted

Remarks, If 

any

Sr. No. Details of the Claimant Details of claim

received

Details of claim admitted

Nature of

claim

Whether

related

party?

LIST OF OPERATIONAL CREDITOR (GOVERNMENT DUES)

Unsecured 

TOTAL - -


